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* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  MAC.APP. 870/2011 & CM APPL. 8909/2020 

 

 JYOTl SINGH                   .....Appellant  

Through: Mr. Saurabh Kansal, Advocate.   

     versus  

  

 NAND KISHORE & ORS       ..... Respondents 

Through: Mr. Gautam Narayan, ASC for 

GNCTD/Dept. of Social Welfare with 

Ms. Nitika Pancholi, Adv. 

Mr Ajjay Aroraa and Mr. Kapil Dutta 

for Municipal Corporation. 

Mr. Rikky Gupta and Mr Deepesh, 

Advcoates for DTC. 

Mr. A.K. Soni, Adv. for R-3/ 

Insurance company. 

Mr. Tarun Johri, Mr Ankur Gupta and 

Mr Vishwajeet Tyagi, Advocates for 

DMRC. 

Mr Manish Kumar Srivastava and Mr 

Akhil Hasija, Advocates for Tata 

Power Delhi Distribution Ltd. 

(DISCOM). 

Mr Anupam Varma, Mr Nikhil 

Sharma, Advocates for BSES RPL 

and BSES YPL. 

 

CORAM: 

HON'BLE MR. JUSTICE NAJMI WAZIRI 

   O R D E R 

%   22.02.2022 

The hearing was conducted through video conferencing. 

1. Mr Gautam Narayan, the learned Additional Standing Counsel, 

GNCTD refers to the affidavit filed by the GNCTD detailing the 
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administrative directions issued by the Chief Secretary, GNCTD in 

prompt compliance of this court‟s order and to the resultant 

empowerment of persons with special disabilities, especially the 

wheelchair-bound. He has appointed a Senior IAS Officer, Dr. 

Rashmi Singh, Executive Director, National Mission for 

Empowerment of Women at Ministry of WCD, Government of India, 

and Special Secretary and Director, Social Welfare, GNCTD, as the  

Nodal Officer. Pursuant thereto, all relevant departments and agencies 

in Delhi have appointed their respective officers to coordinate with 

Dr. Rashmi Singh. Promptly thereafter, School of Planning and 

Architecture, Delhi („SPA‟) has been appointed as a nodal agency for 

technical assistance; a meeting was called by Dr. Rashmi Singh and 

deliberations were held with many stakeholders and NGOs; Mr 

Subhash Chandra Vashisht, Executive Director, Centre for 

Accessibility in Built Environment Foundation („CABE‟) has made 

suggestions regarding provision of enabling facilities to encourage 

movement of persons with disabilities in public places. Similarly, 

suggestions have also been given by Mr. Rahul Gambhir, Joint 

Secretary, National Association for Blind („NAB‟). It is expected that 

all suggestions of the participants and stakeholders, would also be 

duly considered.   

2. The School of Planning and Architecture, Delhi has been requested by 

GNCTD to identify and survey five stretches of roads for carrying out 

“social disability audit”. It is to be extensively videographed and 

photographed. Mr. Narayan further submits that monies for the audit 

have already been sanctioned. SPA is likely to take two months‟ time 
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to complete its audit report. 

3.  Looking at the urgent need for facilitation of movement of persons 

with disabilities, the court would request the SPA, to endeavour to 

submit an interim report by 03.03.2022, so that some immediate 

remedial measures would be implemented on the identified stretches 

of roads; especially at bus stops, to facilitate the wheelchair-bound 

and other disabled persons to access with ease, the public transport 

services for their commuting in the city. The GNCTD will endeavour 

to implement the suggestions, including completion of civil works, at 

the relevant places by the end of March, 2022.  

 

4. Some of the orders passed by the GNCTD and its subsequent actions 

taken are reproduced hereunder: 
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5. It is hoped that all parties will assist in the much-needed exercise 

which has been initiated under the supervision and guidance of the 

Chief Secretary, GNCTD. A report in this regard shall be filed by 

GNCTD before the next date.  

6. Renotify on 10.03.2022. 

7. The order be uploaded on the website forthwith.   

 

 

       NAJMI WAZIRI, J 

FEBRUARY 22, 2022/rd 
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